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                COURT NO. 49   

   HON'BLE MR.JUSTICE DINESH KUMAR SHARMA  

 

 

CLICK TO JOIN VC  

 

 https://delhihighcourt.webex.com/meet/dhcecourtvc2  

 

AT 10:30 AM 

 
1. CRL.M.C. 6572/2024   SUDESH CHHIKARA,      JAIPAL SINGH 

    CRL.M.A. 25124/2024   VS.  

      STATE (GOVT OF NCT OF DELHI) AND ANR.  HEMANT MEHLA, KANHAIYA SINGHAL 

               AMICUS CURIAE, UJWAL GHAI, 

              PULKIT JOLLY, TAMANNA AGARWAL, 

              BALJIT SINGH 
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   COURT NO. 25  

                 HON'BLE DR.JUSTICE SWARANA KANTA SHARMA   

 

 

 

CLICK HERE TO JOIN VC 

 

 

https://delhihighcourt.webex.com/meet/dhcecourtvc  

 

AT 04:00 PM  
 

1. CRL.M.C. 7/2025  

 RAVI MOHAN SHARMA                        .....Petitioner 

Through: Mr. Pramod Kumar Dubey, Sr. Adv. with Mr. Nishank Mattoo, Ms. Pinky Dubey, Mr. Prince 

Kumar, Mr. Ramachandruni B. Siddhartha, Ms. Swati, Mr. Rishabh Munjal and Ms. Tanya 

Sharma, Advs. 

    versus 

 C.B.I.               .....Respondent 

Through: Mr. Ravi Sharma SPP, CBI, Mr.Swapnil Choudhary, Mr. Ishann Bhardwaj, Mr. Sagar and Ms. 

Madhulika Rai Sharma, Advs. 

 

2. CRL.M.C. 2104/2022 & CRL.M.A. 8894/2022 
  

 

KANISHK SHARMA        .....Petitioner 

    Through: Mr. Kushal Kumar, Mr. Akash Deep Gupta, Mr. Rajan Malhotra, Advocates. 

 

    versus 

 

 STATE OF NCT OF DELHI & ANR.          .....Respondents 

    Through: Mr. Naresh Kumar Chahar, APP for the State. 

      Mr. Surbhit Nandan and Mr. Sandeep Mishra, Advocates for R-2. 

 

3. CRL.REV.P. 1200/2024 & CRL.M.A. 30101/2024 

 NARESH KUMAR JAIN      .....Petitioner 

    Through: Counsel (appearance not given). 

 

    versus 

 

 STATE NCT OF DELHI                      .....Respondent 

Through:  Mr. Manoj Pant, APP for the State. 

 

4. CRL.REV.P. 16/2025 

 ARUN SINGH                          .....Petitioner 

    Through: None. 

 

    versus 

 

 THE STATE GOVT. OFNCT OF DLEHI                    .....Respondent 

    Through: Mr. Manoj Pant, APP for the State  

5. W.P.(CRL) 447/2025 

 SALEEM                           .....Petitioner 

Through: Mr. Harshit Jain, Mr. Rahul Kumar and Mr. Shubham Singh, Advocates 

 

    versus 

 

 STATE (NCT OF DELHI)                    .....Respondent 
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Through: Mr. Anand V. Khatri, ASC for the State with SI Sangeeta, P.S. Shahbad Dairy 

6. CRL.M.C. 1593/2025 

  

ARVIND SARAF                        .....Petitioner 

Through: Mr. Siddharth Aggarwal, Sr. Advocate with Mr. Shri Singh, Mr. Kumar Vaibhaw, Mr. Mohd 

Ashaab, Ms. Somaya Gupta, Mr. Karan Dhalla and Ms. Vismita Diwan, Advocates 

    versus 

 

 STATE OF NCT OF DELHI & ANR.                           .....Respondents 

    Through: Mr. Manoj Pant, APP for the State. 

Mr Madhav Khurana, Senior Advocate with Mr. Nishant Matoo, Mr. Birender Bhat, Mr. Karan 

Khaitan and Mr. Talib Khan, Advocates for R-2. 

 

7. BAIL APPLN. 849/2025 & CRL.M.A. 7738/2025 

  

NOOREN ALI @ RAHUL KUMAR                       .....Petitioner 

    Through:  Mr. Ramesh Gupta, Sr. Advocate with Ms. M Begum, Advocate, Ms. Nandita    

               Rao, Advocate, Mr. Jai Shankar, Advocate, Mr. Amit Dubey, Advocate, Mr. Manoj    

      Kumar Makhija, Advocate and Mr.Mayank  Bhaiya, Advocates. 

 

    versus 

 

 STATE OF NCT OF DELHI & ANR.                           .....Respondents 

    Through:  Mr. Naresh Kumar Chahar, APP for the State along with SI Yashveer Sharma,    

    PS: Govidpuri. 

 



17.03.2025            FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION) 

 

COURT NO.5 
HON'BLE MR. JUSTICE C.HARI SHANKAR  

 
NOTE : Learned Counsel are requested to provide electronic copies of 
compilations of judgments/written at least 24 hours in advance of the hearing, 
by way of email to the Court Master [cmpraveenkumar.dhc@gov.in]. The 
compilations should be indexed (alongwith relevant para numbers of judgments 
specifically mentioned), bookmarked and OCR compatible. They should not be 
marked or highlighted.  
 
To join hearing please click the link given below:- 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt19   
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO  
cmpraveenkumar.dhc@gov.in  

 

ITEM 
NUMBER 

CASE 
NUMBER 

PARTY NAME ADVOCATE NAME 

FOR PRONOUNCEMENT OF JUDGMENT AT 10:30 A.M. 

1 O.M.P.(I) 
(COMM.)-
305/2023 
 

PRECITECH 
ENCLOSURES 
SYSTEMS PVT LTD  
V/s RUDRAPUR 
PRECISION 
INDUSTRIES & 
ANR. 
  

L.B. RAI, KRISHAN KUMAR ARORA, 
SHIVAM BEDI, ABDHESH CHAUDHARY, 
GEETANJALI SETIA, ZARYAB JAMAL 
RIZVI, FIRDOUSE QUTUB WANI 

 

 

 

***** 

Concluded 

                                     BY ORDER 

                REGISTRAR ORIGINAL 
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